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~28.7.2014 OA 474/2009

Hon’ble Sri Justice Alok Kumar Singh, Member )
Hon’ble Sri S.p. Singh, Member A)

— =MoL Singh, Member (A

Sri R.N. Mishra for SriK K. Singh

Sri S.P. Singh for respondents

Counsel for applicant submits that Srj J p. Singh (applicant) has died
and therefore , this case may be abated.
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